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CENTRAL ADMINISTRAT IVE TRIBUMAL
PRINCIPAL BENCH: NEW DELHI '

0.A.ND.2117/94

New Delhi, this the 11thday of October,1995

e——

Hon'bls Shri N,V, Krishnan,Acting Chairman
Hon'bls Smt, Lakshmi Swaminathan, Member (J)

1. DOr. O,P, Pandey,
31‘. E),Fi.ﬂ,
"Northern Railuay
Central Railway ﬁospital,
Connaught Place, b
New Oglhi,

2, Dr, Sushum 3harma,
Sr.,B.M,0,
Northern Railuay,
Cantral Hospital,
Newy Delhi, eses Applicants,

By Advocate: Nome for applicant though
called twice

Us,

1. Union of India
thraugh Secretary
Rajlway Board,Rail Bhavan,
New O8lhi, ‘

2, Dr, V,V, Ramana Raog,
Sr.D,.M, 0, :
South Eastern Railway,
Maripalen, Vishakhapatmam.

3. BOr, 3,B,3,K, Gangadhar Rag,

Medical Suparintandent Incharge,
South Central Railway : ess Respondsnts

By Advocate: 3hri Surya Kant, counselfor
' Private rospondants

Shri R,L. Dhawan for. official respondents

0RO ER (ORAL)
Hon'ble Shri N,V, Krishnan, Acting Chairman

The learned counssl fopr the applicant wag
i

last present on 20,7,95. MNone was pressnt on the
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subsequant dates, MNone is present for the applicamt even
today., The learned counsel for the respondents submits
that as a matter offdet this 0,A, showid become im'ruat;uaus',;.f
as the same cahtrouersy has besn decided by Suprame Court,
Without entering into the merits of the case, we dismiss

the 0,A, in default,
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(SMT, LAKSHMI SWAMINATHAN) (NoU, KRISHNAN)
MEMBER (3) ACTING CHA IRMAN






